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MINISTRY OF LAW, JUSTICE AND. COMPANY AFFAIRS
(Legislative | Department)
New Delhi, the 26th August, 1984/Bhadra 4, 1906 (Saka)

The following Act of Parliament received the assent of the Ifresident
on the 26th August, 1984, and is hereby published for general informa-

tion:— '
THE CONSTITUTION (FORT:Y-SEVENTH AMENDMENT) ACT, 1984
[26th August, 1984]

An Act further to amend the Constitution of India.

BE it enacted by Parliament in the Thirty-fifth Year of the
Republic of India as follows: — o
(Forty-seventh Amend-  Short

L. This Act may he called the Constitution title.

Tent) Act, 1984,
after entry 188 and Amend-

2. In the Ninth Schedule to the Constitution,
' : : v inserted, meat of
tefore the Explanation, the following entries shall be Inserle the ¥t
Sche-

dule. !

“189. The Ascam (Temporarily Gettled Areas) Tenancy Act,
1971 (Assam Act XXIII of 1971). |
190. The Assam (Temporarily Settled Areas) Tenancy (Amend-
ment) Act 1974 (Assam Act XVIII of 1974).
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191. The Bihar Laﬁd Reforms (Fixation of Ceiling  Areca and
Acquisition of Surplus Land) (Amendment) (Amending) Act, 1974
(Bihar Act 13 of 1975). '

192. The Bihar Land Reforms (Fixation of Ceiling Area and
Acquisition of Surplus Land) (Amendment) Act, 1976 (Bihar Act
29 of 1976).

193. The Bihar Land Reforms (Fixation of Ceiling Area and
Acquisition of Surplus Land) (Amendment) Act, 1978 (Bihar Act
VII of 1978).

194. The Land Acquisition (Bihar Amendment) Act, 1979 (Bihar
Act 2 of 1980).

195. The Haryana Ceiling on Land Holdings (Amendment) Act,
1977 (Haryana Act 14 of 1977).

196. The Tamil Nadu Land Reforms (Fixation of Ceiling on
Land) Amendment Act, 1978 (Tamil Nadu Act 25 of 1978).

197. The Tamil Nadu Land Reforms (Fixation of Ceiling on
Land) Amendment Act, 1979 (Tamil Nadu Act 11 of 1979).

198. The Uttar Pradesh Zamindari Abolition Laws (Amend-
ment) Act, 1978 (Uttar Pradesh Act 15 of 1978).

199. The West Bengal Restoration of Alienated Land (Amend-
ment) Act, 1978 (West Bengal Act XXIV of 1978).

900. Tl:» West Bengal Restoration of Alienated ILand (Amend-
ment) Act, 1960 (West Bengal Act LVI of 1980).

9201. The Goa, Daman and Diu Agricultural Tenancy Act, 1964
(Goa, Daman and Diu Act 7 of 1964).

902. The Goa, Daman and Diu Agricultural Tenancy (Fifth
Amendment) Act, 1976 (Goa, Daman and Diu Act 17 of 1976).".
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